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Title: Introduction of the Environment Protection (Management of Landfill Sites and Control
of Non-Biodegradable Garbage) Bill, 2019.
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HON. CHAIRPERSON: The question is:

“That leave be granted to introduce a Bill to provide for the formulation of a
National Policy to set up engineered landfill sites at conspicuous places away
from human settlements, for their scientific management and for preparing a
model solid waste management policy to prevent throwing or depositing non-
biodegradable garbage or waste at public places such as road, parks, public
drains or places open to public view so as to protect the environment and
ultimately mother earth from being polluted by such garbage or waste
responsible for the climate change and for matters connected therewith or
incidental thereto”

The motion was adopted.
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